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ME. SPEAKER: It will be sent to 
the Minister.

COMMITTEE OF PRIVILEGES 
THIRTEENTH REPORT 

DR. HENRY AUSTIN (Ernaku- 
lam): Sir, I beg to present the
Thirteenth Report of the Committee 
of Privileges.

COMMITTEE ON THE WELFARE 
OF SCHEDULED CASTES AND 

SCHEDULED TRIBES

T hirty- first, Thirty- second and 
T hirty- third R eports

SHRI D. BASUMATARI (Kokra- 
jhar): Sir, I beg to lay on the Table 
the following Reports of the Com
mittee on the Welfare of Scheduled 
Castes and Scheduled Tribes:

( 1) Thirty-first report on action 
taken by Government on the re
commendations contained in their 
Fifteenth Report on the Ministry 
of Finance (Department of Reve

nue and Insurance)—Reservations 
for, and employment of Scheduled 
Castes and Scheduled Tribes in thv' 
Life Insurance Corporation of 
India and facilities (concessions pro
vided to Scheduled Castes and 
Scheduled Tribes by the Life Insu
rance Corporation of India.

(2) Thirty-second Report on ac
tion taken by Government on the 
recommendations contained in their 
Twenty-first Report on the Minis
try of Education and Social Wel
fare (Department of Education) 
—Admission and other facilities for 
Scheduled Castes and Scheduled 
Tribes in Indian Institutes of Tech
nology and Indian Institute of 
Science, Bangalore.

(3) Thirty-third Report on ac
tion taken by Government on the 
recommendations contained in their 
Twenty-second Report on the Min
istry of Home Affairs—Tribal Deve

lopment Blocks in Madhya Pradesh.

SHRI JYOTIRMOY BOSU (Dai- 
mond Harbour): Mr. Basumatari
represents that particular area where 
there are tribals. He himself belongs 
to a Scheduled Tribe. May I know 
whether the atrocities being com
mitted on the Bodo tribals in Assam 
have been brought to his notice and 
whether as the Chairman of this 
esteemed committee, he has been able 
to do anything to stop these atro
cities?

SHRI D. BASUMATARI: It is they 
who instigated the simple Bodo tri
bals to fight amongst themselves.

COMMITTEE ON ABSENCE OF 
MEMBERS FROM SITTINGS OF ^  

THE HOUSE

Eighteenth R eport

SHRI CHANDRIKA PRASAD
(Balia): Sir, I beg to present the
Eighteenth Report of the Committee 
on Absence of Members from the 
Sittings of the House.


